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Collapse of the Scaffolding of S.T.C. 
Building under construction 

1624. SHRI RAMANAND YADAV; 
Will the Minister of COMMERCE 
be pleased to state: 

(a) whether Government have in- 
stituted an inquiry into tlie recent 
collapse of the steel tubular scaffold- 
ing of a multi-storeyed building of 
State Trading Corporation which is 
under construction on the Tolstoy 
Marg, Janpath junction in New 
Delhi; 

(b) what are the details of assist- 
ance rendered to the victims and 
their dependents;  and 

(c) what are the terms of refer- 
ence of the  inquiry? 

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
AND IN THE DEPARTMENT OF 
SUPPLY (SHRI NIHAR RANJAN) 
LASKAR); (a) In order to know; 
the circumstances leading to the 
incident, Lt. Governor, Delhi has! 
ordered an inquiry under the Com- 
mission of -Inquiry    Act. 

(b) The STC has announced an ex- 
gratia payment of Rs. 5000 each to 
next of the kin of the deceased and 
Rs. 2500 each to the injured labourers 
in addition to Rs. 5000 to each de- 
ceased and Rs. 1000 to each injured 
labourer as announced by IA Gov- 
ernor, Delhi; 

(c) The terms of reference of the 
Commission of Inquiry are as fol- 
lows;— 

(i) To enquire into the circum- 
stances leading to the above said 
tragedy resulting jn the death of 
some persons and injuries to seve- 
ral others on 31-1-84 on the Tol- 
stoy  Marg—Janpath  junction. 

(ii) To ascertain if there were 
any technical faults in the design 
of the scaffolding which collapsed. 

 


